
THE GAUHATI HIGH COURT AT GUWAHATI
(nicH colnr-or nssnu, natnLp,rtlo. r'l-ru0, rvIzoRAM AND ARUNACHAL PRADESH)

NO.HC.vrl-87/ L99A I 34,-7 I A

From Shri Saptarshi Garg,

It. Reg istrar (Vigilancc),

Gauhati High Court,

Guwahati.

To, Shri Tridrb Kumar Bhattacha r;ee,

Member, IYACT,

Barpeta. )l^
Dated Guwahati, the 21

Sub:- Station leave Permission'

Ref:- Your letter No. MACT (B) 743 Dated the 18th April' 2023'

Slr,

Wlth reference to the above, I am directed to inform you that your

prayer for station leave permission, from the morning of 20'04'2023 till the

evening of 23.04.2O23, has been granted The Dlstrlct & Sessions ludge' Barpeta

and in hls absence, the in-charge District & Sessions Judge, Barpeta shall remain in

charge of your Court and offlce.

Yours faithfullY,

e 4_/_
JT. REGISTRAR ryIGILANCE)

Memo No.Hc. vl-A7 lEgAl3418-3419/A, dated , 2 + - o 4-1" L1
)^

Copy to:

Ap-tl,2023

1 The District & Sessions ludge, Barpeta

Thc Project N4anager, Gauhati Hiqh Court/,

IIJT, RE LANCE


